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INTRODUcnON 
I, tho Chairman, Estimates Committee having been authorised by 

the Committee to present this Hundred and Forty-seventh Report of 
tho Estimates Committee on Action taken by Government on the 
recommendations contained in the Ninety-fourth Re(X>rt of the 
Estimates Committee (Second Lok Sabha) on the Mimstry of Com-
merce and Industry-Hindustan Machine Tools Ltd., Bangalore. 

2. The Ninety-fourth Report of the Estimates Committee (Second 
Lot Sabha) was presented to Lok Sabha on the 26th April, 1960. 
The Ministry of Commerce and Industry furnished their comments 
on the recommendations contained in this Report on the 17th April, 
1961. The replies were examined by the Study Group 'F' of tho 
Estimates Committee (1961-62) in their sitting held on the 28th 
October, 1961. 

3. The Report has been divided into the following four Chap-
ters:-

I-Report. 
II-Recommendations that have been accepted by Govern-

ment. 
Ill-Replies of the Government that have been accepted by the 

Committee. 
IV-Replies of the Government that have not been accepted 

by the Committee. 
~. An analysis of the Action taken by Government on the recom-

mendations contained in the Ninety-fourth Report (Second Lot 
Sabha) of the Estimates Committee is given in the Appendix of this 
Report. It would be observed therefrom that out of 16 recommenda-
tions made in the Report, 69% have been accepted by Government. 
Of the rest, the replies of the Govmment in respct of 19% of the 
recommendations have been accepted by the Committee, replies in res-
pect of 12% of the recommendations have not been accepted by the 
Committee. 

Nsw DSLlu; 
Decembr 7, 1961. 
A,rahayanQ 16, 1883 (S). 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



CHAPTER I .. '- , 

REPORT 

The Estimates Committee are glad to observe that out of a total 
()f sixteen recommendations contained in their Ninety-fourth Report 
(Second Lok Sabha) relating to Hindustan Machine Tools Ltd., 
Bangalore (Ministry of Commerce and Industry), eleven have 
been fully accepted by the Government. Of the remaining five, the 
Committee have accepted the replies of Government in respect of 
three. The other two--namely recommendation Nos. 8 and 12--have 
been dealt with in Chapter IV. 

2· A s no manufacturing or trading accounts were being appended 
10 the Annual Reports of the Company, the Committee in para 16 of 
Itheir above Report had suggested that a beginning should be made to 
include these accounts in the next annual report of the Company. In 
reply, the Ministry have stated that the matter has been taJcen up with 
the Company. The Committee hope that an early decision in this 
behalf would be taken. 
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APPENDIX 

..Analysis 0/ tlu action taAen by GofJernment on tM r'eoM""ndatio,,, ton-
tained in the 94th Report o/the Esrimatel Commillee (Second Loll SaMa) 

I. Total Number of Recommendations made 

2. Recommendations that have been accepted by Government 
(Vide recommendations Nos. ], 2, 4, 7, 9, 10, II, 13, 14, 
1,5 and 16 in Chapter II) 

Number II 

Percentage to total 69% 
3. Recommendations not accepted by Government but 

replies in respect of which have been accepted by the 
Committee (Vide recommendations Nos. 3, ,5 and 6 in 
Chapter III) 

Number 3 
Percentage to total I9r. 

.J. Recommendations in respect of which replies of Govern-
ment have not been accepted by the Committee (Vide 
recommendations Nos. 8 and 12) 

Number 2 

Percentage to total I:a% 

11 
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Agency Name and Address Agency Na'ile aad Address Agency Name and Address 
No. of the Agent No. of the Agent No. of the Agent 

,. Jain Book Agency, Con-20. I'he English Book Store, 37. Amar Kitab Ghar, Dil-
naught Place, New Delhi. 7-L, Conn aught Circui, gODal Road, Jamshed-

New De Uti. pur-I. 
2. Kltab/stan, 17-A, Kamla 
Nehru Road, Allahabad. 21. Rama Krishna & S ~, 3&. Allied Trader., Motia 

16-B, Connaught Place. Park, Bhopal 
3. Briti.h Rook 
84 Hayratgani, 
know. 

Dep;)l 
Luc-

4. Imperial Book Depol. 
268, Main Street, Poona 
..:amp. 

22. 

23· 
~. The Popular 00010. Depot 
(Rel!:d.), Lamington Roed, 
8ombaY-7· 

6. H. Venkataramiab & 
24· 

~ D lh' "ew e I. 39. E.M. Gopalkrishna Konl, 

International Book HOUle' 
Private Ltd., 9, Ash 
Lane. Hombay. 

(Shri Gopal Maha!), 
North Chitrai Street. 
Madura. 

40. Friends Book HOUle, 
Lakshmi Book Store, M.U., Aligarh. 
42, M. M. Queen.waY.41. Modem Book House, 
New Delhi. 286, Jawahar Gan;, 

• . Jabalpur. 
~ K.alpana Publishers, A'> M C  S  k & S (P) 
Trlch\nopolY-3. "-" . ar  ar . on.!' 

Ltd., 14, Hanklm Chat-Sons, Vidyanidbi Book, 
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Office, (.uttack-2. 30. 

13. The New Book Depot, 
Connauaht Place, New 
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\1. 

I~. The (.C1l1ral Newll Agell-32. 
C'/. '23!ye, Connaught 
Circw, New DelhI. 

16. Lok. M.ilwp, 1 hllr;, . 
C()Url ~. , HhavnllilU. 

Service, DeccilIl Gym-
khana, -~. 
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Bahri Brothen. 188, Ltd.. 3, Old Court 
Lajpat Rai Market, House Struet, Cakutu.. 
lJeUti-6. 45. Thacker Spink & Co. 
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3, Esplanade Hllllt, 
Calcutta-I. 

City Book lellers, Sohan-
lOan; Street. Delhi. 

'r N 46. he adonal Law HOUle, 
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Secunderabad. Near Indore General 

Library, InJore. 
47. Laumi Naraill Aggarwal 

Hospital Road, Agra. 
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Road, OpP. Clock 
Tower, Fort, Bombay, 49. D.B. Taraporevala &: 

A.H. Wheeler & Co .• (P) Son Co. ~  Ltd., 
Ltd., 15. Elgin Road, 210, Dr. Naocoll Road, 
Allahabad. ~: HombIY-l. 

M.S.R. Murthy & Co., so. Chanderkant Chitnan 
VisakhapatnllD1. Lal Vora, Gandhi 

fh L I B D Road, Ahmedacad. 
e oya ook epot, 

Chhil'i Tank, Meerut. 5J. 

14. The G,lOd Companion, 
. l3aroda. 

S. Kriannllllwami & Co., 
P.O. Tcppakulam, 
Tiruchinapalli-I. 

17. Reeves & Co, 29. Park S2. Hyderabad BOOk Depot, 
Street, Calcutta-Hi. 35. UniveJ'llity Publishen, Abid Road, (Gun 

IS. ~ New Book Dep.,II, Railway Road, Jullundur Foundry), Hyderabad. 

MoJi No 3, NlIgpur. City. 53. M. Gulab Sinih lJ( 

19. The Kaahmir Book Shop, 36. Student» Store., Rag- Son. (P) Ltd.. Pre. 
Reaidenq Road, SliD... hunatb Bazar, ]ammll- Area, Matbura Road. 
gar, Kuhmir. -Tawi. New Delhi. 
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54. C. V. Venkatachala 68. Oxford Book & Statio-82. 
Iyer, Near Railway nery Co., Seindia 
Stillion, Chalakudi (S.l.). House, Connaught Place. 

New Delhi. 
55. The Chindambaram 
Provision Stores, ClUn-69. Makkala ~ t  ~, 83· 
dambaram. BalamandlTa, Gandhi-

nagar, Bangalo!'e-9. 
~ . K. M. ~ l & 70. Gandhi Samriti Trust, 
Sonl, Railwg ~It Stall, Bhavnagar. 8 
Udaipur (Raluthan). 4· 

71. People's Book House' 
~ . The SwadeaamitraJl Opposite Jaganmohan 

Firma K.L. Mukhopa-
dhay, 6/1A, Banchhararn 
Altrur Lane, Calcutta-
12. 

Freeland Publicationl 
(P) Ltd., II-A/16, 
LBjpat Nagar, New 
Delhi-14. 

Goel Traders. IOO-C, 
New Mandi, Muza1l'ar-
nagar (U.P.). 

Ltd., Mount koed, Palacc, Mysore-1. 
Maaral-2. 85. Mehra Brothers, 5o-G, 

58. The Imperial Publishing 72. 'JA.GRITr, Bhagalpur-2 Kalkaji, New Delhi-I 9. 

Co., 3! Fm . Bazar, (Bihar). 86. The Krishna Book 
DaryaganJ, Delhi-6. 73. The New Book Company Depot, Puhliahen 

59. The High Commillioo of (P) Ltd., Kitab Mahal, Booksellers, Stationcn 
India Bst.bUshment 188-90, Dr. Dadabhai & News Agents, Mal 
Department, Aldwych, Naoroji Road, Bombay Bazar, Palhankot, (E.p.n 
London, W. T.·2. . 8 Dhan tra M d'-' .. 

74. The Bnglish Book Depot. 7· wan e h .... .,. 
60. Currellt Book Store.. 78 Jhoke Road Law Book House, 1522, 
Marutl Lane. Rqhunath ~  Cann ' Lajpat Rai MaIbC. 
Dada Street, BombaY-I. . Delhi-6. 

. 7'). Minerva Book Shop . 
61. InternauonalCOOlultaDtI, 9, Jor Bagh Market 88. The UnIted Book 
Corporation, 4BC• New Delhi 3  ' Agency, 48, Amrit-
MarredpaUy (But), ,-'.. !taur ~ t, Paharganj, 
Secunderabad-3 (A.P.). 76. People a ~ b l ~ New Delhi. 

d and House, Ram JhansJ .  , 
62. K.G. Aaeervan am Road New Delhi-I 89. Pervale. Book Houae, 

SOOI, Cloughpet P.O. ' . Boot Sellen & Newt 
Ongoli, Guntur Diatt. n Shri N. Chaoha Singh, A&eDt .. Koppiltar Road 
(Andhra.). Newspaper Agent, Hubli. 

63. The New Order Boot Ramlal Paul High 90. B. S. Jain &: Co., 71 
Co., Bllia Bridp, S ~l Annexe. Imphal, Ahupura, Muzaffamapr 
Ahmedabad. MaDipur. (ll.P.). 

64 The TriYcni Publiahen.711. Minerva Book Shop, S  d h' V tu Bhandar 
. MUIlUpllUlaID. The Mall, Simla-I. 91. nwa "'C!UJ as J--

oo""e en. ---
6 D Book Stall. 79· Universal Book Company, n .. gar. 
5· eccan 20 Mahatma GandhI 

~ ~,: College Road, M:u.g, Allahabad. 92. Bhogilal L. PIIDDI, Book 
00 -. 80 Madhya Pradelb Book Hall Contractor. RaDwa, 

66. Jayana Book Depot . Centre, 41 l~  Pura, JUDCtioD. Rajltot. 
Chapparwala Kuan, a' M 
Karol BSih, New Indore ty ( .). 93. Sikh PubUshing Houl. 
Delhi-5. 81. Mittal &:. Co., 8S-C. (P) Ltd., 7-C, Con-

67. Bookland, 663, Madaz New Mandl, Muzaffar- nauaht Pillce. ~  
Gate, Ajmer (Rajasthan) naPT (U.P.) Delhi. 
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